
CENTRAL ADMINSITRATIVE TRIBUNAL 
PRINCIPAL BENCH 

NEW DELHI 
 

OA No.111/2017 
 

 New Delhi, this the 15th day of February, 2017 
 
Hon’ble Mr. V.  Ajay Kumar, Member (J) 
Hon’ble Mr. P.K.Basu, Member (A) 
 
1. Ordnance Factories Health 

Employees Association 
Through its Zonal Secretary 
Mr. Jayesh M. Solanki 
Aged about 46 tears 
S/o Mohan H.Solanki 
R/o 5/6 Type-III, Range Hills, Estate 
Kadki, Pune. 

 
2. Mrs. Savita Kantaram Khalate 

 W/o Sh. Khantaram Khalate 
 Aged about 45 years 
 R/o Flat No.8, ‘C’ Wing, Ganesh Corner, 
 Dapodi, Pune-12 
 Posted at : Ammunition Factory, Khadki 
 

3. Dipali s. Gaikwad 
W/o Sh. Santosh Gaikwad 
Aged about 28 years, 
R/o 52, TypeII, Ordinance Factory Hospital Camp 
Khadaki, Pune-12 
Posted at: Ammunition Factory, Khadki. 

 
4. Dipali s. Gaikwad 

W/o Sh. Santosh Gaikwad 
Aged about 28 years, 
R/o 52, TypeII, Ordinance Factory Hospital Camp 
Khadaki, Pune-12 
Posted at: Ammunition Factory, Khadki. 

  
5. Beena Anil 

Aged about 38 years 
W/o Anil K.S. 
R/o New type-1/138/454, Ordnance Factory 
Muradnagar, UP. 
 

6. Mrs. Shanti Bakore 
Aged about 58 years 
D/o Babu Lal 
R/o 3097/C, Ordnance Factory, 
Itarsi-461122 Dist: Hoshangabad (MP) 
Posted at: Ordinance Factory Hospital Itarsi. 
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7. Smt. Sunita Chouhan 
Aged about 59 years 
W/o Sh. L.S. Chouhan 
R/o B/13, Vijay Nagar Extension, 
Main Road Ranjhi, Jabalpur-482005 
Posted at: Ordinance Factory Hospital Khamaria. 

  
8. Preeti Mandal 

Aged about 28 years 
W/o Sh. Amit Mandal 
R/o H.No. 695/3, Ranjhi Shanti Nagar, 
JBP (H.P.). 

 
9. Vandna Vansh 

Aged about 45 years 
W/o Sh. D.K.Vansh 
R/o LIG-48, Raksha Nagar,  
Ranjhi, JBP. 

  
10. Rekha Jaeen Bhutange 

Aged about 45 years 
W/o Sh.Jaeen Bhtane 
R/o Qtr No.4-13, type-1, Section 2, 
Ordnance Factory Chanda, Pin-442501 
Posted at: Ordinance Factory Hospital Chandrapur. 

 
11. Smt. Dipika Sagar Wankar 

Aged about 28 years 
W/o Sh. Sagar S. Wankar 
R/o Qtr. No.19-D, Type III, Section 3, 
Ordnance Estate Chanda, Chandrapur-492501 
Posted at: Ordinance Factory Hospital Chandrapur. 

 
12. Mrs. Kanchan Rameshrao Yeole 

Aged about 54 years 
W/o Sh. Ramesh R Yeole 
R/o Shrikrishna Nagar, Plot No.27, 
Amravati Road, Dattawadi, 
Near gajanan Society Post Wadi, 
Nagpur-440023 
Posted at: Ordinance Factory Hospital Ambajhari. 

 
 13. Mrs. Rajani Sanjay Khanorkar 

Aged about 33 years 
W/o Sh. Sanjay D. Khanorkar 
R/o Plot No. 229, Datatray Nagar, 
Behind Old Post Office, Ayodhya Nagar, 
Nagpur-440024 
Posted at: Ordinance Factory Hospital Ambajhari 

 
14. Mrs. Radha Pradip Chikne 

W/o Pradip Chikne 
Aged about 46 years 
W/o Sh. Sagar S. Wankar 
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R/o Sr. No.13, Rahul Colony, Satavwadi, 
Hadapsar, 
Pune-28 
Posted at: Ammunition  Factory Khadki. 

 
 
15. Mrs. Anita Sunil Shinde 
 Aged about 53 years 
 W/o Shri Sunil Shinde 
 R/o Kundan Aptt.207, Rasta Peth 
 Shiral Seth Chowk, Dehu Road, Pune 
 Posted at: Ordnance Factory Hospital, Dehu Road. 
 
16. Mrs. Pushpa Subhash Sarwade 
 Aged about 57 years 
 W/o Shri Subhash 
 R/o Laxmipuram, Dhanalaxmi Corner 
 Bldg. No.03, Dehuroad, Pune 
 Posted at: Ordnance Factory Hospital, Dehu Road. 
 
17. Mrs. Devki Subhash Nidhalkar 
 Aged about 53 years 
 W/o Shri Subhash Nidhalkar 
 R/o 13/1, Type II, Ordnance Estate, Dehuroad. 
 Pune – 412 101. 
         Posted at: Ordnance Factory Hospital, Dehu Road. 
 
18. Mrs. S. Vijaya 
 Aged about 47 years 
 W/o Shri R.Selvan 
 R/o No.936/02, Type II Qtrs. Ramaswamy Hills 
 C.F.Estate, Aruvankadu- 643202. 
 Posted at: Cordite Factory, Aruvankadu. 
19. Mrs. Malarkody M 
 Aged about 46 years 
 W/o Shri C.Edison 
 R/o 574/05, “H” Type Qtrs. Ramaswamy Hills 
 C.F. Estate, Aruvankadu – 643202 
 Posted at: Cordite Factory, Aruvankadu. 
  
20. Mrs. Malarkody M 
 Aged about  35 years 
 W/o Shri Kanagraj 
 R/o Type III, 306/D, V-th Cross 
 OFT Estate, Trichy, Tiruchirapalli-620016 
 Posted at: Ordnance Factory, Trichy. 
 
21. Mrs. Sharmila Jeynthi R 
 Aged about 37 years 
 W/o Shri Arockia Stephen 
 R/o 336/C Type III, Ordnance Estate 
 Trichy-620016. 
 Posted at: Ordnance Factory, Trichy. 
 



4 
 

22. Mrs. Sangita Manoj Vise 
 Aged about 39 years 
 W/o Shri M.D.Vise 
 R/o 68/A, Type III, Ordnance Factory 
 Varangaon 
 Posted at: Ordnance Factory, Varangaon. 
 
23. Y.Y.Chauvan 
 Aged about 29 years 
 W/o Shri Y.S.Chavan 
 R/o Q. No.194/A 1Type II (m) 
 Ordnance Factory, Varangaon 
 Posted at Ordnance Factory Varangaon. 
 
24. S.P.Patil 
 Aged about 34 years 
 W/o Shri P.J.Patil 
 R/o Q. No.181/C Type –II (M) Ordnance Factory 
 Varangaon 
 Posted at Ordnance Factory Varangaon. 
 
25. Anitha M 
 Aged about 32 years 
 W/o Raj Kumar David Jeffi 
 R/o Q. No.03/06 Type-II HVF Avadi Chennai-54 
 Posted at HVF Hospital-101959. 
26. Ramya 
 Aged about 27 years 
 W/o P.G. Narayanan 
 R/o No.10, Garapathy St, 3rd cross Road 
 Vasntham Nagar, Nvadi, Chennai-71 
 Posted at HVF Hospital. 
 
27. Devi Kumari 
 Aged about 42 years 
 W/o T.P. Kandavel 
 R/o 521/2, Kamaraj Nagar 
 Karimedvu, Palavedu, LAF 
 Muthapudupet- Chennai-600055 
 Posted HVF Hospital. 
 
28.  Mrs. Sunita Raturi 
 Aged about 56 years 
 W/o Shri Om Prakash Raturi 
 R/o 81/3, OFD Estate, New Area Raipur 
 Dehradun, Uttarakhand 
 Posted at: Ordnance Factory Dehradun, Raipur. 
 
29. Smt. Dilan G. Bisen 
 Aged about 41 years 
 W/o Shri Ghanaslal Bisen 
 R/o No.8/4, ‘G’ Type Ordnance Factory 
 Jawaharnagar, Bhandara 
 Posted at: Ordnance Factory Hospital, Bhandara. 
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30. Mamta V.Ninawe 
 Aged about 40 years 
 W/o Shri Vinod Ninawe 
 R/o Q. No.2914 type II, O.F. Jawahar Nagar 
 Bhandara.       …. Applicants 
 
(By Advocate: Shri Sudarshan Rajan) 

                        VERSUS 

1.      Union of India & Ors. through 
 The Secretary 
 Ministry of Defence 
 North Block, New Delhi. 
 
2. The Chairman (DGOF) 
 Ordinance Factory Board 
 Kolkata-700001. 
 
3. The Director 
 Director of Health Services 
 Ordinance Factory Board 
 Kolkata – 700001.     …. Respondents. 

 
ORDER (ORAL) 
  

By Hon’ble Mr.V.  Ajay Kumar,  
 

MA No.3656/2016 
 
        MA No.3656/2016, filed for joining together, is allowed. 
 
OA No.111/2017 
 
 When this matter is taken up, the learned counsel for the applicants 

having noticed that reliefs claimed by the applicants are against the existing 

SRO and unless the SRO is questioned and amended or set aside, reliefs 

cannot be granted  to the applicants, seeks leave of this Tribunal to 

withdraw the present OA, with liberty to file a fresh OA, in accordance with 

law. Accordingly, the OA is dismissed as withdrawn with the said liberty as 

indicated above. No costs. 

 
 
 

 (P.K.Basu)                    (V.  Ajay Kumar)    
Member (A)                Member (J) 
 

/uma/ 
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